g gEar doé0-40

31 ¥T=x 1945 (210)
(0 =T 761) UeHl, sharT, 22 fAa=<T 2023

fates faumT

St
22 fawR 2023

W0 TH—02-04 /2023—91—Id UM AR, 1951 (1951 BT 43) $I °RT 106 (@) B ARV # Farad sl
0 03 /2020 W W W Fatas o, 78 faeeh @1 arftrgaen wear-62 / qd 3 —1 / fER-fa 4. /(03 /2020) / 2023 fetias
15092023 (R Ud 3l Uft) & T WG Swd e, U, fagR &1 uIRd Jmew feAid 22082023 @1 (3RS ufd)
ARV B TSR] & foly YeBIRIT B Wil 2 |




fagR 7To1e (SraTyRYT), 22 f{aFE 2023

aRd fRat== smaeT

SRR
fatae e, s, 1§ fRwei—110001, i 15 RyewR, 2023 /24 WIGUT 1945 (91F)

. 82/ d.a—1/f9eR—TAH. /(03 /2020) / 2023—ep WfdiIfeica ST, 1951 (1951 BT 43) FT &R 106 (%)
@ IRV ¥, IRA fate ST aggrT fates ol Ho—03 /2020 W U M I= =mTe™, Uel, faER & AN 22
3R, 2023 @ AT B YHIRTG Hecll 2 |

IN THE HIGH COURT OF JUDICATURE AT PATNA
ELECTION PETITION No.3 of 2020

AMBIKA SINGH Son of Santh Prasad Singh Resident of village- Bichhiya,
Post- Pachalikhi, P.s.- Durgawati, District- Kaimur

10.

11.

...... Petitioner/s
Versus

Sudhakar Singh Son of Jagdanand Singh Resident of village- Sahuka, post- Suhuka,
P.s.- Ramgarh, District- Kaimur, Presently MLA 203, Ramgarh Legislative Assembly
Constituency, Bihar

INDRESH BAHADUR SINGH Son of Sarangdhar Singh Resident of
village- Darwan, Post- Darwan, P.s.- Ramgarh, District- Kaimur

SHANKAR DAYAL ANAND Son of Lalan Singh Resident of village Sahuka,
P.s.-Ramgarh, District- Kaimur

SANJAY KUMAR SINGH Son of Hari Narayan Singh Resident of village Deoradh
Kala, P.s.-Kudra, District- Kaimur

RAM BACHAN RAM Son of Khobhari Ram Resident of village-Natwan,
P.s.- Ramgarh, District- Kaimur

RAM BACHAN SINGH Son of Late Ramdulia Singh Resident of village and
P.o.-Jamurna, P.s.- Ramgarh, District- Kaimur

ASHOK KUMAR SINGH Son of Late Haridwar Singh Resident of village Gorsara,
P.o. and P.s.-Ramgarh, District- Kaimur

DEEPAK UPADHYAY Son of Rameshwar Upadhyay Resident of village Kajaria,
P.0.- Nagpur, P.s.- Rajpur, District- Buxar

MD ILYAS AANSARI Son of Riyasuddin Ansari Resident of Stuaganj Ward No. 7,
Mohania, P.s.- Mohania, District- Kaimur

SHAHIL KUMAR Son of Indrashan Ram Resident of village- Darwan, P.o.-Darwan,
P.s.- Ramgarh, District- Kaimur

RAM SUDHAKAR TIWARY Son of Late Naresh Tiwary Resident of
village- Bishunpura, P.o.-Ramgarh, P.s.- Ramgarh, District- Kaimur

...... Respondent/s
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Appearance :

For the Petitioner/s : Mr. Sanjeev Nikesh, Advocate
For the Respondent/s Mr. Siddhartha Prasad, Advocate
For ECI : Mr. Siddhartha Prasad, Advocate

CORAM: HONOURABLE MR. JUSTICE ARVIND SRIVASTAVA
ORAL ORDER
18 22-08-2023 Despite repeated calls, no one appears for the petitioners to press this application. On earlier
occasions also none had appeared on behalf of the petitioners. Learned counsel for the respondent is
present.
The application is thus dismissed for want of prosecution.
(Arvind Srivastava, J)

ravikr/-
ol [ 1 |
IR B,
goild FAR g,
dfea,
IR gt T

ELECTION COMMISSION OF INDIA

NOTIFICATION
Nirvachan Sadan, Ashoka Road, New Delhi-110001, Dated 15 September 2023/ 24Bhadra, 1945 (Saka)

No. 82/ES-1/BR-LA/(03/2020)/2023: In pursuance of Section 106 (b) of the Representation
of the People Act, 1951 (43 of 1951), the Election Commission hereby publish Order dated
22,ndAugust, 2023 of the High Court of Patna, Bihar, in Election Petition no. 03 of 2020.

IN THE HIGH COURT OF JUDICATURE AT PATNA
ELECTION PETITION No.3 of 2020

AMBIKA SINGH Son of Santh Prasad Singh Resident of village- Bichhiya,
Post- Pachalikhi, P.s.- Durgawati, District- Kaimur

...... Petitioner/s
Versus

1. Sudhakar Singh Son of Jagdanand Singh Resident of village- Sahuka, post- Suhuka,
P.s.- Ramgarh, District- Kaimur, Presently MLA 203, Ramgarh Legislative Assembly
Constituency, Bihar

2. INDRESH BAHADUR SINGH Son of Sarangdhar Singh Resident of
village- Darwan, Post- Darwan, P.s.- Ramgarh, District- Kaimur

3. SHANKAR DAYAL ANAND Son of Lalan Singh Resident of village Sahuka,
P.s.-Ramgarh, District- Kaimur

4. SANJAY KUMAR SINGH Son of Hari Narayan Singh Resident of village Deoradh
Kala, P.s.-Kudra, District- Kaimur

5. RAM BACHAN RAM Son of Khobhari Ram Resident of village-Natwan,
P.s.- Ramgarh, District- Kaimur
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6. RAM BACHAN SINGH Son of Late Ramdulia Singh Resident of village and
P.o.-Jamurna, P.s.- Ramgarh, District- Kaimur

7. ASHOK KUMAR SINGH Son of Late Haridwar Singh Resident of village Gorsara,
P.o. and P.s.-Ramgarh, District- Kaimur

8. DEEPAK UPADHYAY Son of Rameshwar Upadhyay Resident of village Kajaria,
P.0.- Nagpur, P.s.- Rajpur, District- Buxar

9. MD ILYAS AANSARI Son of Riyasuddin Ansari Resident of Stuaganj Ward No. 7,
Mohania, P.s.- Mohania, District- Kaimur

10. SHAHIL KUMAR Son of Indrashan Ram Resident of village- Darwan, P.o.-Darwan,
P.s.- Ramgarh, District- Kaimur

11. RAM SUDHAKAR TIWARY Son of Late Naresh Tiwary Resident of village-
Bishunpura, P.o.-Ramgarh, P.s.- Ramgarh, District- Kaimur

...... Respondent/s
Appearance :
For the Petitioner/s : Mr. Sanjeev Nikesh, Advocate
For the Respondent/s Mr. Siddhartha Prasad, Advocate
For ECI : Mr. Siddhartha Prasad, Advocate

CORAM: HONOURABLE MR. JUSTICE ARVIND SRIVASTAVA
ORAL ORDER
18 22-08-2023 Despite repeated calls, no one appears for the petitioners to press this application. On
earlier occasions also none had appeared on behalf of the petitioners. Learned counsel for the
respondent is present.
The application is thus dismissed for want of prosecution.
(ArvindSrivastava, J)

ravikr/-
wwl | [ |
By Order,
SUJEET KUMAR MISHRA,
SECRETARY,
ELECTION COMMISSION OF INDIA.
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